Office of the Deputy Conservator of Forests,
Faridabad Forest Division, Faridabad
By Pass road, Sector-14, Faridabad

Phone No: 0129-2286760

50

Email. dfofbd2@gmail.com
No:  yve Dated: &,/1/',_0,;0‘
To,
The Registrar,
Hon’ble National Green Tribunal,
New Delhi.

Subject:-

Status report in O.A. No. 1018/2019-Varun Sheokand Vs State of Haryana and
others

With reference to the above cited subject, status report received from Municipal

Corporation, Faridabad vide email dated 20-7-2020. Status report of Municipal Corporation, Faridabad
is forwarded for consideration and further necessary action please.

Encl: As above.

Dy. Co servatEF of Forests,
Faridabad
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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
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In the matter of:
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Versus

State of Haryana & Ors. -+ Respondent (5]

STATUS BEPORT ON BEHALF OF MUNICIPAL

CORFPORATION, FARIDABAD IN COMPLIANCE

CF ORDER DATED 20.11.2019 PASSED BRY

THIS HON'BLE TRIBUNAL IN THE ABOVE

51

MENTIONED MATTER

That this Hen'ble Tribunal in the

above

matter wide its order dated 20.11.2019 passed

the following directions

"Z. Having regard to the averments

in the application, we find

it

necessary to require a joint report
From the Municipal Corporatioen,
Faridabad, District Magistrate,
Faridabad and the DFo, Faridabad

before the next date by email

at

Judicial-ngtlgov.in. The nodal agency

will be the DFo, Faridabad
compliance and coordination,
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e A copy of this order be sent
to the Municipal Corporation, Faridabad,
District Magistrate, Faridabad and the
DFD, Faridabad by email,

g, The apepilcant may furnisiki 2
separate set of papers to the Municipal
Corporation, Faridabad, District
Magistrate, ridabad and the DFO,

Fa
Faridabad and file affidavit of sarvice
within one week,

List For further considerarion Fely

That with respect to issues as mentioned in
the ecriginal application abcut encroackment
by private responcdents Impleaded herein,

submissions are being made as feollows:-

(i) It is scbmitted that Muricipal
Corporation, Faridabad takes strict
actign against the encrcachments in
green belts raintained by the
cerporation in  regulsr marner. The
encroachments made by the respondents
Mapay HRachna Internstional Institure
of Researck and Studies, Manav HRachra
Tnterrnaticnal  School, Mogern  Vidya
Hiketan chools and hravali
Internaticral 3chesl at Surajkund Reoad
nave bpeen remcved in presence cf XEN
Enforcemernt and Joint Ccmmissioner,
NIT, Faridabad eon 20,03,.2020. The

acticn taken report and sone of the

Page | 2
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photagraghs of the derelition drive

are attached zs Annexure-R/1 ko R4,

Wil It is humbly submitted that Municipal
Corporation, ~Faridatad also provides
d5518tance to cther departments as and
when reguested or directed for remgval
of encreocachments In the larcer public

incerest.

|221] It is submitzed that encrcachment of
200Ut 3 acres green Lelt area as

alleged by the applicant ky Escorts
Company situated in Sector 12 & 14
dividing road, BETP Chowk, Faridabad

comes under the juriadiction af

H.E5.Vv.P. {Haryana Shehri Vikas
Pradhiraran}. Accerdingly, E=state
Cfficear H.3.W.7., Farigabad waa

requasted to remove such encreachment

frem the green oelt.

{iv) That the Sub Divisional Engineer,
Survey Zuh Divisieno, H.5.V.P,
Faridahad wide his oifice memp no.
1362 dated 022.07,202) hLas Informed
that the urautherirzed parsing has been
removed by =he H.3.V.F, FEorticuiture
Department and has planted greenery at
site on 02.C7.2020. A cecpy of letter
dated 02.07.2020 and ohotcgrarhs sent
by #H.5.V.?P. are attached as Annexurs

R/5 & R/G.

rage | 3
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Tt ia yespectlully prayed that in view
of the sulmbiasions malde horeln above, LCthe
present teport may kindly be taken on record,
It ls being undettaken that directions passed
by this Hon'ble Tribunal, shall be complled

with sincerely,

Place: Faridabad Commi 4ioner
Pated: 17.07.2020 Munigdpal Corporation,
Faridabad
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Sub: - OA No, 1018 of 2019 - Varun Sheokand vo, State of Harvana & Ciry

Memo No. MCFMA020/518 Dated: 19-03-2020

In view of the subject cited above, it is submitted that the encroachments made by

Manav Rachna University, MV Schoal & Aravali [nternational Schenl at

Surajkund Road have been removed in the presence of XEN Enlorcement & Joim
Commissioner (T} 1n consideration of Hen"ble NGT eourt case of Varun Sheokand
v, State of Harvana & Ors.I'hotos of action taken are artached with This s also
mentionable that this road is basic property of HSVP. So the same depit. may
kindly be directed for taking action against these encroachment in future. MCF 15

always ready to help other deptt. in larger public interest
Subminted for information & further direction Please
\2] 2

Su

A L.

Ebru \ e~ "ﬂ" :
A
Pnnu-ﬁl-ﬂtgLﬁﬁ
AE MCF

Scanned with CamScanner




|

Scanned with CamScanner




Sca

oy -I &

nned with CamScanner

57



120 01 20 14:19

Scanned with CamScanner




) Hﬂﬂlﬂmmbf‘lfil

From
Sub Divisionul Eogineer,
Survey Sull Division,
HSVP, Faridabnd,

To

1 The Commlssioner,
Municipal Corporation Faridabad,

2  The Joint Commissioner,
Murnicipal Corporation Faridabac

Memo Mo, |36L Dnlcd—ﬂl}ﬂ?-f;'_.;,ln

Sub:- OA No.1018 of 2019-Varun Sheokand Va. State of Haryana b
others.

Refl:-

Your office letter No, MCF/JCF/2020/650 dated-12.06.2020.

In this regard [t is infarmed that HSVP ias planted the plants at
the side road berm where Manav Rachnn Internationnl Schoal, Sector- 144,
Faridabad made the unauthorized parking and Escort Campany situated has
wlso the unauthorized parking in Sec-12 & 14 dividing road, BPTP Chowlk
FFaridabad on green belt. Now the unauthorized parking has been removed by
he HSVP Horticulture department and lind planted preenery at site on

¥3.07.2020 (photographs altacked). You are requested to muuntain the green

pelt in the same area.

\

Sub Divisiona! Engineer,
Survey Sub Division,
HAVP, Foaridabad.

Endst.No. ' Dated-
A copy of the above ia forwarded (o the foliowing for information.

1. The Estate Officer, HSVP, Faridabad,
2. Horticulture, HSVP, Faridabad.

Survey Sub Division,

‘"_- 1
Sub Divisional Engineer,
QH-IE".FF". Faridabad,
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